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TO BE ANSWERED ON THE 31st March 2017/ Chaitra 10, 1939 (SAKA) 

Standing Committee on Cyber Security 

5016.  SHRI KAMAL NATH: 
SHRI JYOTIRADITYA M. SCINDIA: 
SHRIMATI RAKSHATAI KHADSE: 
SHRI R. PARTHIPAN:         
   
Will the Minister of FINANCE be pleased to state: 
 

(a) whether the Reserve Bank of India (RBI) proposes the constitution of an inter-
disciplinary Standing Committee on Cyber Security to review the threats inherent in the 
existing and emerging technologies in banks;  
 

(b) if so, the details of the Committee along with its terms and reference;   
 

(c) the time by which the Committee is likely to submit its report to the Government;  
 

(d) whether the Government would ensure that the banks in private sector and other non-
banking financial companies would also be provided cyber security; and  
 

(e) if so, the details thereof?  
 

ANSWER 
The Minister of State in the Ministry of Finance 

(SHRI SANTOSH KUMAR GANGWAR) 
 

(a) to (e): Reserve Bank of India (RBI) has set up an inter-disciplinary Standing Committee 
on Cyber Security on February 28, 2017 to, inter alia, review the threats inherent in the 
existing/emerging technology; study adoption of various security standards/protocols; 
interface with stakeholders; and suggest appropriate policy interventions to strengthen cyber 
security and resilience.The Standing Committee on Cyber Security has been established to 
suggest appropriate policy interventions on an ongoing basis. As such, it is not envisaged to 
submit any formal report to the Government. The RBI’s instructions on cyber security in 

banks and other relevant measures on the subject cover private sector banks as well.  
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